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In . uts For Increasing Rice Production 
In Tbe Ea tern And North-Eastern 

Region 

*95. SHRI DEEN BANDHU 
VERMA: Will the Minister of AGRI-
CULTURE be pJeased to state: 

(a) whether Government are aware 
that rice production in the Eastern and 
North.Eastern regions was stagnating; 

(b) if 0, what are the inputs to be 
made available; and 

(c) steps taken for increasing invest-
ment in the areas to raise rice produc-
tion and achieve the "Kharif" target of 
sixty mi Ilion tonnes ? 

THE MINISTER OF STATE IN 
TH MINISTRY OF AGRICULTURE 
(SHRI ARIF MOHAMAD KHAN): 
(a) to (c) The produ tivity of rice has 
increased from 1016 kgs/ha. in the 
decade from 19;1-72 to 1161 kgs. /ha. in 
1980-8J in the Ea. tern and North. 
Eartern States, though the position 
varies from State to State. 

To increase the rice produ~tion. 
both non-monetary and monetary, input 
such a quality seeds, transplantation 
method of sowing; timely irrigation; 
optimum plant population weed 
control; adequate fertilizer use; 
application of pesticides; improved 
implements and agricultural credit 
are needed. 

The Sixth Plan target of rice produ-
ction is 63 million tonnes by the end of 
1984·85. For the current year, the 
target for the kharif rice has been fixed 
at 53 million tonnes. To achieve this 
ta rget, a massive production compaign 
has been Jaunchd under which all the 
imputs mentioned above are being made 
available to the farmers within the plan 
provisions. Ten lakh minikits of high 
yield!ng seeds of paddy ·are targeted to 
be distributed and Central subsidy is 
beins provided for raising community 
nurseries. 

A National Input Fortnight was 
observed in June which aimed at reaching 
the vital agricultural inputs to the 

./ 

interior areas, holding of exhibition, 
demonstrations, seminars, training camp 
credi t-cum-il1put melas in which aU the 
public and private agencies, voluntary 
organisations and agricuhural univeraities 
and research centres were mobilised. 

Central Assjstance To Karnataka 
For Water Supply Under Integrated 

Urban Development Schemes 

·96. SHRI K. MALLANNA: wm 
the Ministster of WORKS AND 
HOUSING be pleased to lay a statement 
showing: 

(a) whether it j a fact that Central 
Government are granting financial aid 
under the Integrated Urban Development 
Schemes in the country; 

(b) if so, the amount granted to 
Karnataka under entraUy aided Integ-
rated Urban Development Schemes for 
providing water supply to small and 
medium size towns during the last three 
years; and 

(c) the details regarding the amount 
so far spent by the State during 1982-83,1 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS SPORTS AND WORKS 
AND HOUSING (SHRI DUTA SINGH) ; 
(a) Yes Sir, if so fa r as it relates to the 
CentraUy Sponsored Scheme for the 
Integrated Development of Small and 
Medium Towns. 

(b) Water supply is not one of the 
items for Central assistance under the 
Centrally Sponsored for the Integrated 
Development of Small and Medium 
Towns. Water supply is to be funded 
by the State Governments themselves out 
of the State Plan funds. 

(c) The details are not available. 
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Use of Tallow in Vanaspati 

*98. SHRI ATAL BIHARI 
VAJPAYEE: 
SHRI SURAJ BHAN: Will 

the Minister of FOOD AND CIVIL 
Sl:J P IE be please~ to lay a statement 
showing; 

(a) whether it is a fact that Veget-
able Oil products Control Order. 1947 
and Prevention of Food Adulteration 
Act. 1954 do not permit u e of taJlow in 
vanaspati: 

(b) whether it is also a fact that 
some vanaspati oil manufacturers were 
improting taJIow or purchasing tallow 
from tataders in the last thlee years 
period, obviously for purposes of 
adulteration; 

(c) what steps did Government take 
to prevent adulteration of tallow and 
how many prosecution cases were 
launched in ariou States and Union 
Territories and with what results; and 

(d) names and addresses of personsl 
firms/companie etc. Which were so 
prosecuted and when? 

THE MINISTER OF STATE OF 
THE MINISTRY OF FOOD AND 
CIVIL SUPPLIES (SHRI BHAGWAT 
]HA AZAD) : (a) Yes, Sir. 

(b) Some vanaspati units had imported 
purchased animal tallow for consumption 
in their respective soap manufacturing 
units. 

(c) and (d) production of vanaspati 
is subjected to strict quality control 
under the Vegetable Oil Products Control 
Order, 1947 and the Vegetable Oil Prod-
ucts (Standard of Quality) Order, 1975. 
A strict vigil is kept by the field staff of 

the Central Government to esure that only 
the permitted raw materials as specified 
in the Control Orders are used in the 
production of vanaspati. For this 
purpose. surprise inspections are carried 
out of the vanaspati producing factories 
samples are drawn reguluJy to ensure that 
the product conforms to the specifica-
tions laid down. From the analysis of 
samples drawn so far, it has been 
established that an imal tallow has been 
used in the manufacture of vanaspati. 

However, in the course of a series 
of raids Carried out by the Government 
of punjab in various places, some 
unserupulous and anti-social elements 




